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Dr. K. L. Rao: May I know whether
any of our talented officers are sent
abroad so that when they come back
they can be of use and similar courses
can be opened in Indian universities?

Shri Raghuramaiah: I have already
stated that some of our scientis's
are on deputation abroad undergoing
technical studies.

Helicopters from Russia

*434. Shri D, C. Sharma: Will the
Minister of Defence be pleased to
state:

(a) whether it is proposed to pur-
chase more helicopters frcm Russia
to maintain defence supplies on the
northern border;

(b) if so, the number of helicop-
ters proposed to be purchased; and

(c) at what stage the proposal

stands at present?

The Deputy Minister in the Minis-
try of Defence (Shri D. R. Chavan):

(a) Orders have recently been
placed on Soviet authorities for the
purchase of some helicopters.

(b) It will not be in the public
interest to disclose the number and
other details.

(c) Does not arise.

Shri D. C. Sharma: May I know
what efforts are being made to make
India self-sufficient in the numbter of
helicopters? Are we manufacturing
helicopters in apy factory in India?
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The Minister of Defence Production
in the Ministry of Defence (Shri
Raghuramaiah): We have a scheme
for the manufacture of Alouette heli-
copters, ‘

Shri D. C. Sharma: May I know by
what time our helicopters, fully equip-
ped, will be in the air?

Shri Raghuramaiah: We are nego-
tiating with a French firm and
naturally it will take some time. It is
difficult for me just now to indicate
the exact date,

Shrimati Sharda Mukerjee: 1 would
like to know if this Russian helicopter
is the same as the one M.l.4 which
forcelanded in Ladakh becasue it
could not attain the requisite height?

The Minister of Defence (Shri Y. B.
Chavan): 1 think that 1is so. An
isolated accident should not be taken
as the test for final judgment.

Shri Shivaji Rao S, Deshmukh: May
I know whether there is any proposal
from the Soviet Union to undertake
the manufacture of helicopters A.N. 12
with the Defence Ministry?

Shri Raghuramaiah: No, Sir. A.N. 12
is not a helicopter.

Shri Shivaji Rao S. Deshmukh: I
could not follow: whether there was
any proposal and it was turned down
or there was no proposal.

Shri Raghuramaiah: I said, A.N. 12
is not a helicopter,

Shri Indrajit Gupta: Is it not a fact
that the Alouette helicopter produc-
tion of which is proposed to be started
here under some scheme, is meant for
use with the Naval air arm and not
for high altitude flying in the northern
borders?

Shri Raghuramaiah: Each helicopter
has its own distinctive features. In
this case, I do not think it is meant
only for naval use.
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Shri Y. B. Chavan: It is not true.
I can say that all helicopters do not
go to that necessary height. It is not

a correct statement that they are of
np use.
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[(a) The Executive Council of the
Children’s Film Society has consi-
dered the reports of the Government’s
Officials.

(b) Action in pursuance of such
consideration is to be taken by the
Exelutive Council of the Society and
it is understood that it is being taken.]

MARCH 16, 1963
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Shri Ansar Harvani: Is the Gov-
ernment aware that the executive
committee of the Children’s film
society was responsible for the mal-
administration of the society and is
there any proposal to remove the
executive and form a new executive
for this organisation?

Shri Sham Nath: It is very difficult
to say that the executive council was
responsible for all these irregularities,
But they have considered the reports
which our officers have submitted to
them. We will not see how far the
action taken by the executive council
on the officer’s reports is satisfactory.

Repatriation of Indians from
Mozambique
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